HIGH COURT OF ANDHRA PRADESH
AT AMARAVATI

NOTICE

Learned Advocates, parties-in-person etc., are informed that in partial
modifications of the notice regarding service of notice dated 14/04/2020 the

mail address of the Assistant Solicitor General’s Office is as follows.

Assistant Solicitor General: bkm.asg@¢omail.com

//BY ORDER//

Date: 15/04/2020 REGISTRAR (JUDICIAL)



